IN THE CENIRAL ALALNISIRATIVE [RIBUNAL,JALPUIR BENCH,JAIPUR.
x x
Date of Decision: 03.10.2003
CP 46/20)2 (DA 197/2003)
ABhajan Lal Gupta s/0 3hri Gura Dayal Gupta r/o Villaje & Post Akbarpur,
Tehsil Alwar.
«eo.Patitioner/Applicant
versus
Smt.Sarica 3ingh, Director Fostal Services, Jaipar rRejion, Jaipuar.
.+« Respondent/Contemner

CORAM:
HON'BLE Mr.M.L.CHAUHAAN, JUDICIAL MEMBER
HOW'BLE MR.A.K.BHANDARI, ADMINISTRATIVE MEMBER
For the Petitioner/Applicant evo Mr.C.B.Sharma
For the Respondent, Contemner ... Ms.Rajeshwari Agarwal, proxy

counsel for Mr.MN.C.Goyal

ORDER (ORAL)

Learnad counsel for the petitioner/applicant suomits that the
order in quescion has been complied with and h2 dhes not want to press
this Contempt Petition.
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2. Accordingly, the Concewmpr Parition is dismissed as not p
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(A.K.BE NDARI)/ (M.L.CHATHAN)

MEMBER (A) MEMBER (J)



